o o R R Ly
N s . - = - >
- L! .,-J'- ' H_I-

‘ 'ﬁl @ -

(THROUSH ADVOCATZ SHRI G. DP.MADAN) . . ; |

¥
S a T ST T Tt i e i
‘\"Mh #
& 2 o

Dated : Allshabad the 26t
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ORIGINAL APFLICATION NO. 1035 of 1987,

Hari Pal son of Buddhu resident of village & Post
Office Ladiganva, District Fatehpur.
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Ver sus

1., The Union of India through the General Manager,
Baroda Houss, New Delhi,

2, Divisional Railway Manager, Northern Railvay, | -
Allahabad,

3. Assistant Engineer, Northern Railway, Fateshpur
(Now designatazd as Divisional Enginser, Northern
Railway, Fatehpur)

4. Sri Trilok Singh son of Sri Narain Singh, M.C.C. under
P.W.I.(Spacial), Northarn Railway, Fat=hpur,

ves ... .ReSPONd2nts

(BY ADVOCAT: SHRI A .K.SHUKIA )
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(By Hon, Mr. S. Das Gupta, Membar-A) |

This application was filed seekinn cquashing
of an order dated 17,7,1986 by which he was alleqgedly
reverted from the post of Semi-skilled Signalman to
Gangman (non-skilled). He has sought ths ralief of

restoration to his post with all cansaquan‘t;lal benef its 1:*

including seniority and prom@tihn tﬁ Wiibﬂﬂﬁi 9f Stﬁreman
in preferesnce to his juniors. He hﬁi aht
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wages. He worked upta- Pyis 19,73 as a «cfaéaal Signa

and thersafter he was appointed in reqular Capaciﬁy ' }éﬁﬁ
against clear vacancy of Signalman(T.T.M.) under P.V.I. ‘
s M. .TI, Allahabad. Subszquently he was transferred from |
N | T.T.M. as Signalman under P'W‘I'(Speﬁialj g el E_
;}J: Railway, Fatzhpur in th2 same grade and capacity on ﬁ@@@ﬂf.;

6.0.108C, He worked as Signalman urto 17,7.1986. On |
17.7.1986 he was transferr2d from the post of Signalman tj
to Ganoman unier the control of P.W.I. Northern Railway
Fatshpur, He did not initially join duty due to family E ?
1 c ircumstances and as a result certain disciplinary
4 procegdinns vere initiated acainst him resulting in
imposition of penalty. The applicant states that had he |
continu=d on the post of Signalman, he should have been E
considered for promotion to the post of Storeman on whicﬁ J
post a person, junior to him was promoted. The applioanté
+s claimed that he represented agazinst his illegal

@i d
transfelﬁynih-hulding of promotion, by his application
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dated 7.3.1987 followed by reminders but these
reprasentations did not evoke any response, Hence,this

application,

3. The respondents have filed a written i
statement which is extremely laconic to sag -hez(c.a.wf." |
lﬂt%ffﬁ. However, what can be made out from the re}iy
is that the apprlicant was not initially appuiﬂtad-on

a regular post as claimed by the ap,pl_icaut hut, anslv on } '-f-.l;“.,
a work-chargedpost, It is not, ver ¢ if ically )
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category or reversion bf;

the ranel,

4., We,in absence of l=2arnsd counsel for the
applicant have heard the l2arn=d counszl for the raquqdeﬁ$s= |
and carefully rerus=2d the record. 1
S The averments both in O.A., and in the counter-
ffilavit ars extromely sketchy. The applicant has

challenoad an order datad 17,7.1986 by which he is

3l leged to have bezn revertad fmm the post of Signalman

to th 't of Gangman. He has, howav:r, not anneved the copy

of this order. On the other hand tha respondents claim

that he was absorbed on the post of Gangman for which he was
ampanelled in 1984. They have not annexed a copy of the

order by vhich he was actually aprointad on th2 post of
Gangman., In the ahsence of any such document ve have to assume
that his absorption has actually taken place in 1984 or
shortly thereébter, and in that view of the matter this
application vhich was filed on 26,1C,1987 is highly
time-barred. Moreover the applicant has uttarly failed to

show of what right he had to continue as Signalman or to e

promoted to the post of Storeman, ;
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